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makkah were received from pilgrims amonga
group of 2300 out of the total cf 25,000 who were
aliotted accommodation at a distance of about

1500 metres from the Haram Sharif, the rest

beingaccommodated within 1000 meters. De-
spite the availability of special transport ar-
rangements forthese 2300 pilgrims, some of
themhaddifficuity on occasions in reachingthe
GrandMosque for prayers, which led to com-
plaints. The more remote location of theirlodg-
ings occurredbecause accommodationarrange-
ments made through a private contractor where
notacceptedby the Saudi authorities andfresh
efforts a had to be made to find the requisite
accommodation at a late stage, by whichtime
buildings closerto the Haram Sharif had already
beenrentedout.

There were also complaints from pilgrims
aboutthe flightarrangement forthe Haj. Uncer-
B o - i 3 3 s

Hastitiesin AirIndia’s operations necessitated a
charterwith Aeroflot, whichwas unabletomake
adeguate arrangementsforthebaggage of alithe
returningpilgrimes. Subsequently, special ar-
rangements were made to being theirbaggage

. toIndiaandtodistribute ittothem.

(c)and (d) Governmentwere in continual

- touchwiththe Hajees in order tofind out their

problems asthey arose, andtotake immediate
actionontheirbehalf. Members of the staffinthe
Consulate General of India , Jeddah, paid visits
onaregularbais to accerainthe problemsfaced
nbuthe pilgrims. The Consulate helped effect
liaison between the pilgrims and the Moalims in
charge of providing amenities like water,. light,
air-conditioninand proper hygiene conditions at
the places of pilgrims’ stay.

[English]

Tempering of Telephone materin
Bombay

111. SHRI MOHAN RAWALE: Wili the
Ministerof COMMUNICATIONS bepleasedto
state:
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(a)whethersomeemployeesofMahanagar
Telephone Nigarn Limited, Bombay were found
involvedin the tempering of the telephone ma-
ters for specific clientele in the Maiabar Hill
telephone exchange. in July 1993;

{b)if so, the details thereof; and

{c) the action taken so far against those
employees found quilty?

THEMINSTEROF STATE OF THEMIN-
ISTRY COMMUNICATIONS (SHRI SUKH
RAM): (a) Yes, Sir.

(b) The CBlhadregisteredacaseon9.7.93
againsttwo Assistant Engineers andthree Jamior
Telecom Officers (of Malabar Hill Telephone
Exchange) who were involved in tampering
telephone metter circuits andmaterreadings

{c) The above mentionedfive officials were
arrestedon9.7.93 andreleased on bailby the
court. All of themhave beensuspended.

Shortage of Power in Hilly Areas of
upP.

112. MAJ. GEN. (READ.) BHUWAN
CHANDRA KHANDURI: Will the Minister of
POWERbe pleasedtostate:

(a)whetherthe hilldistricts of Uttar Pradesh
particularly pauri Garhwal and Chamoli suffer
fromacute shortage of power at present:

{b)itso, the reasons therefor:

{c)the percapits powerconsumption atthe
nationallevelandthatin Himachal Pradeshas
comparedto thefive hili districts of U.P_; and

{dithe stepstakenorproposedtobetaken
by the Governmenttoincrease the per-capita
power consumption of these hill distnicts of
upP.?

THEMINSTEROF STATE IN THE MIN-
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NAIDU): (a) and(b) Duringthe period April 1993- -

June 1993, the eneryy shortagein Uttar Pradesh,
including hill distracts of Pauri Garhwal and
Chamoli, was 10.6%. The main reasons for
power shortage in Uttar Pradesh are demand
out-stripping availability of power and unsatis-

factory performance of its Thermal Power Sta-

(c) The per-capita consumgption of electric-
ity inthe country during 1991-92 was 267. 95
Kwh andthatin Himachal Pradesh was 209.55
Kwh and in Uttar Pradesh (including five hill
districts) was 173.52 Kwh.

(d) Theper capita consumption of electric-
ity depends upon the extent of electrification of
villages, energisation of pump sets and the
extent of industrialisation of the State. Various
other measures being taken to increase the
availability of power in Uttar Pradesh inchide
maximising generating from existing generat-
ing stations, implementation of Renovationand
Modemisation Programe , Reductionin Trans-
management and energy conservation mea-
sures andassistance from neighbouring States
and Systems.

[Translation]
Voluntary Retirement SchemeinDTC

113. SHRIN.J.RATHVA: Wil the Minister
of SURFACE TRANSPORT bepleasedtostate:

(a) whether the Govemment are aware of
the irregularities being committed under the
voluntary retirement scheme in Dethi Transport
Corporation;

(b) f so. the details thereot and the number
of such incidents which have come into the
notice of the Government; and

(c) the steps takerv/proposedtobetakento
checktheseirregularities?

JULY 26,1993
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THEMINSTEROF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISHTYTLERY): (a) No Iregularities have
beenbroughttothe notice of the Government.

(b)and(c) Donotarise.
[English]
Taks with Kuwait

114. SHRIMANORANJAN BHAKTA: Will
the Minister of COMMUNICATIONS be pleased
tostate:

(a) whether India and Kuwait held any
discussionsin KuwaitinJune 1993tostrengthen
theirties inthe area of telecommunications; and

(b) it so, the details thereof?

THE MINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM): (a) Yes. Sir.

(b) The existing cooperation betweenthe
two countries inthe telecom field will countinue.
The scope of cooperationwas further expanded
toinclude:-

(i) Training of Kuwaiti nationals in India or
deputation of indian Instructors and requiredby
PTT Kuwait, and

(ii) Establishment of manufacturingbase
of small size exchanges of Indian design.

Telephone Exchangeds withISD/STD
e,
115, SHRI MULKLAPPALLY
RAMACHANDRAN:

SHRIK.M.MATHEW:

Will the Minister of COMMUNICATIONS
be pleasedtostate:

(a)themn'berqfnlephone exchangesin





